FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)
FOR THE ATTENTION OF STAKEHOLDERS OF
“IRODE MICROSYSTEMS PRIVATE LIMITED”

1. Name of Corporate Person IRODE MICROSYSTEMS PRIVATE
LIMITED
2. Date of incorporation of corporate person 18/08/2008
3. Authority under which corporate person is Ministry of Corporate Affairs
incorporate / registered The Registrar of Companies, NCT of Delhi
4. Corporate Identity Number of corporate person U92100DL2008PTC182125
5. Address of Registered Office and principal office | C-108, Purvasha, Anand Lok Apt. Mayur Vihar,
of corporate person Phase-1, New Delhi 110091
6. Liquidation commencement date of corporate | 05.11.2023
person
7. Name, address, email address, telephone number | Name: Suman Pandey,
and the registration number of the liquidator Add: 2E/207, 2" Floor, CAXTON HOUSE
Jhandewalan Extension New Delhi — 110055,
Email id: ip.sumanpandey@gmail.com, Mobile
No.: 9654772642,
L. P. Registration No.: IBBI/IPA-002/IP-
NO01218/2022-23/14219
8. Last date for submission of claims 04.12.2023

Notice is hereby given that the IRODE MICROSYSTEMS PRIVATE LIMITED has commenced
voluntary liquidation on 05.11.2023.

The stakeholders of IRODE MICROSYSTEMS PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 04.12.2023, to the liquidator at the address mention
against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misieading proofs of claim shall attract penalties.

Liquidator
IBBI/IPA-002/1P-N01218/2022-23/14219

Date 05.11.2023
Place: New Delhi
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: ] [ ' ets And Enforcement of Security Interest Z,d‘,z" NORTHERN RAI LWAY
o ' ement) Rules, 2002 (the said Rules). In AmtMahotsav CORRIGENDUM
— Rule 3 of the said Rules, the Authorlsed Ref:-i) Tender Notice No. 64/2023-2024 Dated 27/10/2023. 5.N.-04
a (ffice oline Housing Finance Ltd.) has issued i Te No.07231972E d 24/01/2024
UIpuid er(s), to repay the amount mentioned in ii) Tender No. ueon . .

u am . 1. | otice is hereby given, once again, to the : In reference to above tender, the due date of opening of tender No. 07231972E has
| ounts indicated herein below, togetherl . been prepone from 04/01/2024 to 04/12/2023. Al other terms and condition remain

t. The detafl of the Borruwer(s), amount

POSSESSION NOTICE (FE-:==2=

.. 4n of secured asset 3498/2023

> ““able property)
being the authorizedp, being : Eastern Portion of ERVING GUSTOMERS WATH A SMILE
Whereas the undersigned be1rg Vet N XIV (XN1895-1) i FF & 3 >

Limited (hereinafter called Shubham) :
g::‘e‘:::)r!\d lEnforc(ement of Security Interest Acg 540 Sq.t, Carpet Area Ad Measuring:

unchanged. .
The corrigendum has been published on website www.ireps.gov.in

13(12) read with rule 3 oft;‘f;e:;g:;{*gﬂ'{‘h‘;;'ggg‘ffo%&e””""g‘ R 4§ SMFG SMFG INDIA CREDIT COMPANY LIMITED
on borrowers to repay 9. i aC
e borrowers having faledto repay the amount, G- v ersreAR CAL e s e o o e A ok v sy
{hat the undersigned has taken possession of the Prneg joan accountprospect no.s herby Bandra Kuria Complex, Bandra (E), Mumbai - 400051. ' '
on him under Section 13(4) of the said Act read with ] a5 ‘aforesaid, IIFL HFL may proceed SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
The borrowers in particular and the public in Qene[;af‘g‘fﬂeaiﬁ"éﬁg?my a‘,ﬁ'a"?a?s:;; E-Auction Sale Notice of 30 days for Sale of Immovable Asset(s) under the Securitisation
dedling w1 e p’°‘§§”¥a‘-.?'e"é g‘éé‘v‘,béﬁﬁti:ﬁetr'éesftﬂi WL Tower, Pl K. QG.EHyoé V(I]hag and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
Limited for an amount cetanee, o read with proviso to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002
The borrower's attention Is invited 'g p"°;'t';“é'; Officer, For IFL. Home Finance Ltd. Natice is hereby given to the public in general and in particular to the Borrower(s) and
time available, to _"")’“m ':: s':‘cure :::M - Guarantor(s) that the below described immovable properties mortgaged/charged to the
S. | Loan No/Borrower(s), me Secured Creditor, the physical possession of which has been taken by the Authorised
No.| CoBorrowsr __|Notics Amount|Demand Notis - NEELID Officer of SMFG India Credit Company Limited (Formerly Fullerton India Credit Co.
1. owvmmﬁﬂ& & 0255481- 18.08-2023 | T Se— Ltd.)/Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever
Bibl Gulesha . m 04 Ij- 'ff sortindust ’ there is” on 18.12.2023 at 11:00 am to 01:00 pm (with unlimited extensions of 5 minute
0PRV1907000005021401 Rs. 16052023 | P o<t rial@gmail.com each), for recovery of Rs. 1,01,70,295/- (Rupees One Crore One Lakh Seventy
2 Janki, Kanofi Lal ' 12,16,339)- 2% ults for the Quarter Thousand Two Hundred Ninety Five Only) as on 16.02.2023 and further interest and
: other expenses thereon till the date of realization, due to SMFG India Credit Company
18-08-2023 . Limited (Formerty Fullerton India Credit Co. Ltd.)/Secured Creditor from the Borrowers
3 s%;:\gﬁ(m?u’ s,ag,;hﬂ- ro AmountinLacs| 204 Guarantor(s) namely Prabhat Hat MFG Co, Narender Kumar Sharma, Nima Sharma.
Madhu Bala 2n SixMonths ended ason |Yearended| |The reserve price will be Rs.1,04,50,000/- (Rupees One Crore Four Lakh Fifty Thousand
PLACE:- GURG AON, 9.2022 | 30.09.2023 | 30.09.2022 | 31.03.2023| |Only) and the Earnest Money Deposit (EMD) will be Rs:1p,45.000/- (Rupees Ten Lakh
DATE :-08-11-2023 SHUBHAM HQ 612 334 674 5.9 | |Fourty Five Thousand Only). The fastdate of EMD depositis 16.12.2023.
. Description of immovable Property: Northern Eastern Portion of BUILT UP FREEHOLD
258 -1.02 236 0.56 PROPERTY BEARINGNO-J-4/2 (ADJOINING PROPERTY NO- J-4/1A) MEASURING 45.75
$Q.YDS SITUATED ATRAJOURI GARDEN AREA OF VILLAGE TATARPUR DELHI. |
S M ART Fi 258 -1.02 236 056 |  |For detailed terms and conditions of the sale, please refer to the link provided SMFG India
CIN: L7484 191 48 - - Credit_ Cgmpany Lim'rtfed (Formerly Fullerton India Credit Co. Ltd.)/Secured Creditor's
REGD. OFFICE: F-88, WEST DISTRICT CEN ' ' AT [websteie. www.smigindia.com o
RAJOURI GAR Place: Delhi NCR Date: 09.11.2023 SD/-, Authorised Officer.

Phone-011-25167071 Website: www.s| SMFG India Credit Company Limited (formerly Fullerton India Credit Co. Ltd.)

Extract of Unaudited Standalone Financial Resultq 4 g4 1.02 174 } Z
248 248 248 FORM A
PUBLIC ANNOUNCEMENT
NSL Particulars 30.09.203 (Regulation 14 of Insolvency and Bankruptcy Board of India
0 (Unaudité (Voluntary Liquidation Process) Regulations, 2017)
Total Income from operations 785.0 FOR THE ATTENTION OF STAKEHOLDERS OF
: PO(G:_ l/n ;0 e) f (hepperiod before tax and 077 041 o 047 “IRODE MICROSYSTEMS PRIVATE LIMITED”
2 rofit / (loss) for s -0. ; 5
exceptional items . 207.2 077 041 07 047 . Name o‘f Corporat.e Person IRODE MICROSYSTEMS PRIVATE LIMITED
3 | Profit / (loss) for the period before tax and a8 ; 23::°f_:;‘°°f:°f3“:2:f°°m°f?lﬂpemﬂ ::/(‘)85001800 o
fter exceptional items . , ) . Authority under which corporate person is | Ministry of Corpora irs
4 : :f r:ﬁct /p(|o‘ss) for the period after tax 158.9}?‘“1 with the Stock Exchanges under Regulation incorporate/ registered The Registrar of Companies, NCT of Delhi
=F e i he period | 158 ;'UH format of the Quarterly/Half Yearly Financial| I3 ™ Gorporate Identity Number of corporate| US2100DL2008PTC182125
Total comprehensive income for the perio “Histed entity i.e. www.efficientindustrialin b) The person
§ | Paid-up equity share capital (Face value 300 of1S)4ue tochange(s) i accounting poiicies shal 5. Adaress of Registered Office and principal C-108, Purvasha, Anand Lok Apt. Mayur Vi,

per share Rs.1/- each) e office of corporate person Phase-l, New Delhi 110091
7 | Earnings per share For and on behalf of the Board of Directors 6. Liquidation commencement date of]05.11.2023

a) Basic (Rs. per share) 0.5 Efficient Industrial Finance Limited corporate person

= ] hare 05 Sd/- 7. Name, address, email address, Name: Suman Pandey,

b Dltited SPa- e ) Vijay Kumar telephone number and the registration  |Add: 2E/207, 2nd Floor, CAXTON HOUSE
Notes: ) Director number of the liquidator Jhandewalan Extension New Delhi — 110055,
1. The above results were reviewed by the Audit Commi DIN NO. 08105303 Email id: ip.sumanpandey@gmail.com, Mobile

November 08, 2023. ! : rsR 965'4;7t2506:2N' .
2. The above is an extract of the detail'ed' format of quarts |ééu§Ai)§2!|P-N%i218/2022-23/1 219
under Regulation 33 of the SEBI (Listing and Other Dj Ll M ITE D __ ;

quarterly / year to date Financial Results are available 8. _Lastdate for submission of claims 04.12.2023

website www.smartfinsec.com. AMCHANDRAPURA, Notice is hereby given that the IRODE MICROSYSTEMS PRIVATE LIMITED has
ORJ2006PLC022828 commenced voluntary liquidation on 05.11.2023.
AIRA-PIPES.COM The stakeholders of IRODE MICROSYSTEMS PRIVATE LIMITED are hereby called
. (Rs. In lakh + the Point No. 7 - | upon to submit a proof of their claims, on or before 04.12.2023, to the liquidator at the
Place: New Delhi {Fs. i akie axcaph tha RoiFNo. T) address mention againstitem 7.
Date: 08th November 2023 | results for the . ) . . . .
3 ber 30, 2023 The financial creditors shall submit their proof of claims by electronic means only. All
~ D N er 59, other stakeholders may submit the proof of claims in person, by post or by electronic
Six Months Ended | Year ended means.
Registered ofiice etl Road, 2a @ Un-audited Audited Submission of false or misleading proofs of claim shall attract penalties
I 7 Mo\ (1P| 30.00.2023 | 30.09.2022 | 31.03.2023 ap P S UMAN PANDEY
d: investorgrisEs 10104 | 140137 Date 05-11-2023 "~ Llquidator
fiiiiE o S Place: New Delhi IBBI/IPA-002/1P-N01218/2022-23/14213|:
+ EXTRACT OF UNAUDITED FINANCIAL R (149.55) (553.69) (944.50)
AND HALF YEARE
(151.35) (554.74) {945.55)
i NUTECH GLOBAL LIMI
- CIN NO.- L17114RJ1984PLC003023 =
Sr. ’ L1013 (52878 D882 REGD. OFFICE- E-149, RICO INDUSTRIAL AREA BHILWARA311001:8 HAN )
P rt Iars TEL NO.- +#31 1482 260508, E-MAIL ID: info@nutechglobal.com, WEBSITE: www. nutechglobal.com
No articu (Unau EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULT
X i Revjé ieaam o imeavan 1o £EY | FOR THE QUARTER AND HALF YEAR ENDED.30TH SE_ETEME,ERE 2023




